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Amount targeted through disinvestment 

*71. DR. B.B. DUTTA: Will the 

Minister of INDUSTRY be pleased to state: 

(a) the amount targeted to be raised 

through disinvestment during last three 

years; 

(b) what has been the actual realisation 
against these targets; 

(c) the targets fixed for 1997-98; 

(d) whether the target originally fixed for 
1997-98 has been revised upwards; and 

(e) if so, the reasons therefore? 

THE MINISTER OF INDUSTRY (SHRI 
MURASOLI MARAN): (a) and (b) The 
amount tergeted to be raised through 
disinvestment during the last three years 
and the actual realisation against these 
years are as under:— 

(Rs. in crores)  

Year Target for 

Disinvestment 

*Amount 

realisation 

1994-95 

1995-96 

1996-97 

4000 

7000 

5000 

4843 

168 

379 

(c) to (c) Initially a target of Rs. 4800 
crores was fixed for disinvestment during 
the year 1997-98 which has subsequently 
been revised to Rs. 7000 crores in order to 
raise additional resoruces during the 
financial year 1997-98. 

Schemes for the Welfare of OBCs 

*72. SHRI RAHASBIHARI BARIK: 
Will the Minister of WELFARE be pleased 
to state: 

(a) the number of schemes introduced by 
Government for the welfare of Other 
Backward Classes (OBCs); 

(b) whether the schemes have been 
sponsored for welfare of OBCs in every 
State; and 

(c) if so, the specific steps taken in that 
direction in Orissa since introduction of the 
schemes for welfare of OBCs? 

THE MINISTER OF WELFARE 
(SHRI BALWANT SINGH 
RAMOOWALIA): (a) The National 
Backward Classes Finance & Development 
Corporation (NBCFDC), a wholly owned 
Corporation of the Government of India as 
a Company not for profit, has been set up 
on 13.1.92 under the Company's Act, 1956. 
The Corporation provides financial 
assistance and training grants etc. to the 
eligible members of the Other Backward 
Classes through State Channelising 
Agencies nominated by the concerned State 
Governments. The number of schemes 
varies from State to State. A note bringing 
out the activities which can be financed by 
it is at Statement (See below). 

(b) As far as NBCFDC is concerned, 37 
State Channelising Agencies have been 
nominated in 26 States/UTs, out of which 
loans have been sanctioned to 30 State 
Channelising Agencies in 21 States on the 
viable proposals submitted by them from 
time to time since inception of the 
Corporation i.e. & 1992-93 to the 
November, 1997. 

(c) The Government of Orissa has 
established Orissa Backward Classes 
Development Finance Co-operative 
Corporation to obtain loan from NBCFDC 
during 1996-97. Before that the Orissa 
Scheduled Caste Development Finance Co-
operative Corporation was nominated as the 
Channelising Agency for Orissa State to 
obtain loan from NBCFDC. During the year 
1993-94 & 1994-95 total loans amounting 
to Rs. 992.37 lakhs were sanctioned by 
NBCFDC to benefit 3,900 beneficiaries in 
Orissa. Against these sanctioned loans the 
State Channelising Agency has been able to 
draw only Rs. 270.09 lakhs for 1330 
beneficiaries during the year 1994-95. No 
proposal for sanction of loan or drawal of 
funds have been received by this  
Corporation   after   1994-95   and   as 


